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TEF TRAGT i< TSHTT HATA

% faeet, 1 S[eTs, 2026

FT.3M. 3551 (37).— Fea I TCRTT o, TS ToqT Afarf=aw, 1956 (1956 T 48) (forer zad zae
THT Ih ATTTHIT Fgl AT g) Al g7 3F il ITART (1) F AT IR A T 9T GF1 F 925
TREgT 3T TSTHRT HATAT T ATER=T 5T 1.7, 1971(3) @ 20/04/2026, ST AT F TS,
AT, AT I, @ve 3, ITEe (i) & THAT HF T2 off, gRT BH=a q291 757 & oamE R fer §
NH205  f.5T. 42.100 & f3.#1.56.770 ( THIUH ST ) T & TEIA TSTHNT F AT (ST FA /
FTE A T T, AT(R), AL, T 3T AT % o0 39 Aferg=er & surag s & e afy
T ST T o (T AT T FT0IT ¥ o ;

T ITF ATLAAT T AL I ATTHAH AT 1T 3F AT ITLTT (3) F el arra 08/05/2026 Fr
“fa=aT BT’ | 08/05/2026 T “eT2HT ST S=2AT” 41 | TRTeva f=har g o ;

ST HEAH TITAFRTET T €77 3T % dgd A% AT T g5 &, e 9% &= 33T @0 8 8T
ST 3tuq w9 | e B @,

4905 G1/2026 @)
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S TeTH AT F 3 STTSHIH sl 1T 3% il STLTT (1) F FATEL H, Feald TLRE R SO
BRICEE U

AT: T, Feal T LRI, TeAH TR 6l I TS ITH g7 1 9T A I AT IH Al g7 39
T ITETRT (1) FIRT T&T AREAT FT TINT FLd g0, T =TT FIAL & 16 36 =1 # fafafae e &1
qETh AT & o stsie o ST =R ;
AT AT, Feal T TLHIL, Ih AT AT il &7 3 il ITETT (2) F SATALI § T HTIOIT FLdl g o6
TH ATEEHAAT o TSI H TR I, I ALAT H (AAeg G THT Feea l § 6 g arcdivds &9
H ea i qea | g g ST |

A

AT yeer U % famER et § NH205 ¥ .57, 42.100 & f.#1.56.770(Ta<tdw foemE® ) %
o sste it ST TRt ST afRd et ST WRa fREn

T T A A= waar IEEEIRIE A RIS

FOAF || Feror e LA HT AT | ey R =afeat &1 am

qeT EENL CEL ]

(R H)
1 2 3 4 5 6

AT &7 AT S aax

e T 9T =3T (11)

1 644/570/76 ||t (o FE, awfar ([T 0.0075|[F (3) AT, BTeT TH TF 9§ T

Rk 1) AT (1/3) AT, FET AT [T FGreT

TH O =g (1/3) 90T, T(EET T
SIeT T T =g (1/3) 91T
644/570/76/1

2 811/667/280/3||fw=f (1% e, IR IEEE s 0.056|[FT (1864) AT , TEITH T STEATET [

UREE 1)) RTeT (908/1864) ST, FHITS I FO

IF FOTATA (239/1864) STHT , TTST<T
FHTL T F] 3% FOTATA (239/1864)
AT, ATAAT [T FO] IF FOATA
(239/1864) W , +fHfT FHaAT ferear
FO[ IF FOTATA (239/1864) FTT
811/667/280/3

AT HT ATH: TR

T FT A1 G (28)

3 192 IBEINCEREEIE THTReTT 0.029|[F (696) T ¥ T I faamarH

.. AT, #T g2a)

(12/696 ) AT, ATAF TTH T FRITH
T T (450/696 ) AR, ATIH T
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HTLT =T TSI AT

g T 7] (58/696 ) W,
STTRTET a1 T g (58/696 ) Wt
, AT AT O a1 7 (58/696 )
AT, T AT T JFeTH (3/696 )
AT, THATH T I (3/696 ) AT
, THET = T AW T 79T (3/696

) AT, TN FATA T I [ TEal
(3/696 ) W , SITETET FHTT [ I@TH
T AT (16/696 ) T, AT T
@Y T ATHT (16/696 ) AT,
ATt FT Tt T SEmTw O AT
(16/696 ) w11

192/1

4 192

EEIREEREEIE:N
.. AqAET, #T @2a)

0.0011

F (696) W eHITA [ faamarH
(12/696 ) AT, ATAF TTH T FHRITH
T T (450/696 ) AN, AqIH T
gRTH O 73] (58/696 ) W, SR
T T g (58/696 ) WTT , HATST
FHTT T AT T (58/696 ) AT, T
AT I FIETH (3/696 ) 9T, THTH
T AT (3/696 ) AT, THT =5 T
FIETH T AAET (3/696 ) WIT , TreTT
AT T T T TEal (3/696 ) AT
, SRTETST FHTE T A@TH T ATHT
(16/696 ) AT , THITA [ AGLTH T
AT (16/696 ) AT, =t et 24t
T FETT T AT (16/696 ) AT
192/2

Total

0.0936

[*#1. 5. 11016/2/88/Cala Arki/Pkg-11/2022/3D]
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 1st July, 2026

S.0. 3551(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 1971(E) Dated : 20/04/2026 published in the Gazette of India, Extraordinary, Part 11, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of NH205 in the stretch of land from Km. 42.1 to Km. 56.770 (SDM Bilaspur) in the district of BILASPUR in the
state of HIMACHAL PRADESH

And whereas the substance of the said notification has been published in “Divya himachal ” dated
08/05/2026 , “Times of india” dated 08/05/2026 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH205 in the stretch
of land from Km. 42.100 to Km. 56.770 (SDM Bilaspur) in the district of BILASPUR in the state of
HIMACHAL PRADESH

State: HIMACHAL PRADESH ||District: BILASPUR |
Sl. Survey/Plot Type of Land Nature of Area Name of Land Owner/Interested Person
No. Number Land (in

Hectares)
L1 ] 2 | 3 L4 L s | 6 |

|Ta|uk: Bilaspur Sadar |
IVillage: Ghayal (11) |

1 644/570/76 Private (Banjar Agriculture 0.0075|[Total (3) shares . Chota ram s/o Chandu S/o
Kadeem, Bagicha Naryanu (1/3)shares , Krishan Lal S/o
,G.M. Abadi) Chota ram S/o Chandu (1/3)shares ,

Ravinder Kumar S/o Chota ram S/o
Chandu (1/3)shares

644/570/76/1
2 811/667/280/3  ||Private (Banjar Agriculture 0.056|[Total ( 1864) shares . Sukhram S/o Jawahar
Kadeem, S/o Dhugal ( 908/1864) shares , Hemraj S/o
G.M.Malba) Krishnu Alias Krishanlal ( 239/1864)

shares , Rajesh Kumar S/o Krishnu Alias
Krishanlal ( 239/1864) shares , Saniya D/o
Krishnu Alias Krishanlal ( 239/1864)
shares , Smt. Kamla wd/o Krishnu Alias
Krishanlal ( 239/1864) shares

811/667/280/3
|Ta|uk: Namhol |
|Vi||age: Khalota (28) |
3 192 Private (Banjar Agriculture 0.029|[Total (696) shares . Dharam pal s/o dila
Kadeem, ram (12/696) shares , (450/696) shares
G.M.Malba , Beed Nanak Ram S/o Hari Ram S/o Naryanu




[T 1l—=ve 3(ii)]

HILT T TSI . AHTYTL

Khadetar ,)

(450/696) shares , Chetram S/o Hari Ram
S/o Naraynu (58/696) shares ,Joginder Pal
S/o Hari Ram (58/696) shares , Manoj
Kumar S/o Babu Ram (58/696) shares ,
Ratan Lal S/o Budhi Ram (3 /696) shares ,
Ratiram S/o Budhi Ram (3 /696) shares ,
Ramesh Chand S/o Budhi Ram S/o Masdi
(3 /696) shares , Roshan Lal S/o Budhi
Ram S/o Masdi (3 /696) shares , Jagdish
kumar S/o Lekh ram S/o Lobhi (16/696)
shares , Rampal S/o Lekh ram S/o Lobhi
(16/696) shares , Smt. Fulla devi D/o Lekh
ram S/o Lobhi (16/696) shares

192/1

4 192

Private (Banjar
Kadeem,
G.M.Malba , Beed
Khadetar ,)

Agriculture

0.0011

Total (696) shares . Dharam pal s/o dila
ram (12/696) shares , (450/696) shares
Nanak Ram S/o Hari Ram S/o Naryanu
(450/696) shares , Chetram S/o Hari Ram
S/o Naraynu (58/696) shares ,Joginder Pal
S/o Hari Ram (58/696) shares , Manoj
Kumar S/o Babu Ram (58/696) shares ,
Ratan Lal S/o Budhi Ram (3 /696) shares ,
Ratiram S/o Budhi Ram (3 /696) shares ,
Ramesh Chand S/o Budhi Ram S/o Masdi
(3/696) shares , Roshan Lal S/o Budhi
Ram S/o Masdi (3 /696) shares , Jagdish
kumar S/o Lekh ram S/o Lobhi (16/696)
shares , Rampal S/o Lekh ram S/o Lobhi
(16/696) shares , Smt. Fulla devi D/o Lekh
ram S/o Lobhi (16/696) shares

192/2

Total||

0.0936||

[F.

No. 11016/2/88/Cala Arki/Pkg-11/2022/3D]
SHAIKH AMINKHAN, Director
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